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THURSDAY, THE 17TH DAY or EEGRUARY 1994 •  

PRESENT 

Hon'ble fir. N. 0harman 	 .... Judicial Member 

and 

Hn'ble Mr.S, Kasipandian 	 .... Administrative Member 

ORICINML APPLIC1TI 	NJ. 403/93 

V.M. Viswanathsn 	 : 	Applicant(s) 

Versus 
U0I, r/b 6.11., 5.Rly., 9  
Madras & 4 ers. 	 : 	Respondent(s) 

Mr. Martin 	 : 	Counsel for applicant(s) 

Mr. PA Mohammed 	 : Counsel for respondent(s) 

ORDER 

Advocate Mr. Martin appearing on behalf of learned counsel for applicant submitted that the application is not pressed. We record the submission and dismiss the original application as not 
pressed. 

Sd /-. 
(S. Ka 
Adminj 

1. 	LIII 

UCI, thrcu9h the 6.11. 9  S.Rly.,, Madras-3(R-.1) 
The Asstt. Engineer, S.Rly.,, Shornur,(R....2) 
The Sr.Djtjjj. Engt,/LJ, S.Rly., Palghat(R-3) 

The Divil.Rly, Mgr.,, S.Rly., Palghat.(R-4) 

The Permanent Way Inspector, S.Rly.,, Shornur.(R-5) 

Mr. PA Mohammed, Adv., Ernakularn. 

 

 

 

 

 


